THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,24th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

COURT NO: 111

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 Crl.A./275/2014 RANJANA DEB MR.S P CHOUDHURY
Versus MS.G SARMAH
KANTI LAL MOHATA MRB KAUSHIK
2 CRP/147/2018 M/S. ADARSH REAL ESTATE AND MR. M K SHARMA
ASSOCIATES PVT. LTD. MR G DAS
Versus
M/S. ECE INDUSTRIES LTD.
3 CRP(10)/345/2018 KAMINI BARUAH AND 2 ORS. MR. T DEURI
Versus MRS. R S DEURI
KIRON DAS AND AND 2 ORS J RABHA
4  WP(C)/4704/2021 ALAUDDIN TALUKDAR AND 7 ORS. MS. R CHOUDHURY SC, ELEM. EDU
Versus MS S S ZIA GA, ASSAM
THE STATE OF ASSAM AND 7 ORS.
5 CRP(10)/175/2023 CENTRAL BANK OF INDIA Mukesh Sharma
Versus MR P AGARWAL
M/S BLOOMS AND PETALS AND 2 ORS. MR H K SARMA
MS. S YASMIN
6 WP(C)/5223/2023 SUDHANSHU RANJAN MR. D K SARMAH MR. A K DUTTA (r-1 to 4)
Versus MS. | DEKA MR S NATH (R-5 to

THE UNION OF INDIA AND 20 ORS

MS. A TALUKDAR

12,17,18,19,20)
DY.S.G.L

7 WP(C)/2015/2024 LAKHYANATH PAME MR P R SARMA SC, SEC. EDU.
Versus MR D MEDHI SC, SEBA
THE STATE OF ASSAM AND 4 ORS MS. P. NAIDING

LEAVE NOTE OF ADVOCATES FOR 24/06/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MS. N M DEKA 24-05-2024 To  28-06-2024
3) MR. S K SAHARIAH 01-06-2024 To  17-07-2024
4) MR D BHATTACHARYA 24-06-2024 To  24-06-2024
5) MR D BHATTACHARYA 26-06-2024 To  26-06-2024
6) MR D BHATTACHARYA 28-06-2024 To  28-06-2024
7) K U AHMED 20-06-2024 To  26-06-2024
8) MR S SARMA 17-06-2024 To  15-07-2024
9) MS P TALUKDAR 20-06-2024 To  26-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010126652014
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010215802018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010221892018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010135972021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010129972023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010194552023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010071242024

MR. U SARMA

MR. B BARMAN

MD. A ] ATIA

MR D TALUKDAR
MR. C CHOWDHURY
MS. D GHOSH
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:45 PM

[ For Monday,24th June 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/3143/2020 ASKIR ALI MR K P PATHAK GA, ASSAM
Versus MR. P N GOSWAMI MR. P K BARMAN
THE STATE OF ASSAM MR. H CHOUDHURY
2 WP(C)/3186/2020 KRISHNA PADA SAHA MR. M U MAHMUD GA, ASSAM
Versus MR. M ALI MR. R K AGARWALA
THE STATE OF ASSAM AND 4 ORS. MR H BETALA
3 WP(C)/5137/2020 SADIQUE AHMED LASKAR MR. N H BARBHUIYA SC, PNRD
Versus MS N ] BEGUM GA, ASSAM
THE STATE OF ASSAM AND 7 ORS
4  WP(C)/5161/2020 KISHOR DAS MR. A K PURKAYASTHA MS ] SARMAH
Versus MR. S K DAS ASSTT.S.G.I.
THE UNION OF INDIA AND 10 ORS MR. A ULLAH SC, CBI
MR. N K MURRY
5 WP(C)/5236/2020 RAHIMA KHATUN MR J ISLAM GA, ASSAM
Versus

THE STATE OF ASSAM AND 4 ORS

LEAVE NOTE OF ADVOCATES FOR 24/06/2024

O© 00 NN OO U1 B W N B

MR S DASGUPTA 06-05-2024 To  30-08-2024
MS. N M DEKA 24-05-2024 To  28-06-2024
MR. S K SAHARIAH 01-06-2024 To 17-07-2024
MR D BHATTACHARYA 24-06-2024 To  24-06-2024
MR D BHATTACHARYA 26-06-2024 To  26-06-2024
MR D BHATTACHARYA 28-06-2024 To  28-06-2024
K U AHMED 20-06-2024 To  26-06-2024
MR S SARMA 17-06-2024 To  15-07-2024
MS P TALUKDAR 20-06-2024 To  26-06-2024
MR. U SARMA 24-06-2024 To  26-06-2024
MR. B BARMAN 24-06-2024 To  28-06-2024
MD. A J ATIA 24-06-2024 To  24-06-2024
MR D TALUKDAR 27-06-2024 To  03-08-2024
MR. C CHOWDHURY 15-07-2024 To 19-07-2024
MS. D GHOSH 24-06-2024 To  24-06-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010107462020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010108852020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010171942020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168272020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010176972020

THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PM to 4:45 PM
[ For Monday,24th June 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/3204/2018 MD. MOZAMIL HAQUE DR. B AHMED SC, HEALTH
Versus MR. N HAQUE
THE STATE OF ASSAM AND 6 ORS. MR K UDDIN
MR. A K AZAD
2 WP(C)/3336/2018 RANGILA DAIMARI AND 18 ORS MRS. R DEVI SC, BTC
Versus MR. R GOSWAMI SC, HEALTH
THE STATE OF ASSAM AND 4 ORS. MS. P PATHAK
MS. P KALITA
MS. N BOROOAH
3 WP(C)/3505/2018 ANU RONGSON DOLEY AND 9 ORS. MR. M KHAN SC, PNRD
Versus A HUSSAIN GA, ASSAM
THE STATE OF ASSAM AND 8 ORS. KAKALI DEVI MR. M NATH
SC, FINANCE DEPTT.
ASSTT.S.G.I.

4 WP(C)/8264/2018

Versus MR. P K BORA (SC, SECONDARY
THE STATE OF ASSAM AND 6 ORS. EDUCATION DEPT.)
MS. M BHATTACHARJEE (R-
7)
MR. A R SHOME
MR A ) GHOSH
5 WP(C)/4514/2019 ALTAF HUSSAIN MD H R AHMED GA, ASSAM
Versus SC, REVENUE (R2)
THE STATE OF ASSAM AND 6 ORS.
6 WP(C)/6204/2019 TULESWAR PEGU AND ANR. MR. P PATHAK MS. D S NEOG (SC, CO-OP
Versus MR. A NARZARI DEPTT. (R-2 to R-5))
THE STATE OF ASSAM AND 6 ORS. MS. NILAM DEVI MS. D D BARMAN (GA,
ASSAM, (R-1))
7 WP(C)/1824/2024 DEBANANDA PEGU MR P R SARMA SC, SEC. EDU.
Versus MR D MEDHI SC, SEBA
THE STATE OF ASSAM AND 4 ORS MR. S. PEGU

YER MAHMAD AND ANR.

MR. S BORTHAKUR

MR. S P BHATTACHARJEE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010102242018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068132018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109592018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264562018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010145102019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010203302019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010068782024

LEAVE NOTE OF ADVOCATES FOR 24/06/2024

1) MR S DASGUPTA 06-05-2024 To  30-08-2024
2) MS. N M DEKA 24-05-2024 To  28-06-2024
3) MR. S K SAHARIAH 01-06-2024 To 17-07-2024
4) MR D BHATTACHARYA 24-06-2024 To  24-06-2024
5) MR D BHATTACHARYA 26-06-2024 To  26-06-2024
6) MR D BHATTACHARYA 28-06-2024 To  28-06-2024
7) K U AHMED 20-06-2024 To  26-06-2024
8) MR S SARMA 17-06-2024 To  15-07-2024
9) MS P TALUKDAR 20-06-2024 To  26-06-2024
10) MR. U SARMA 24-06-2024 To  26-06-2024
11) MR. B BARMAN 24-06-2024 To  28-06-2024
12) MD. A ATIA 24-06-2024 To  24-06-2024
13) MR D TALUKDAR 27-06-2024 To 03-08-2024
14) MR. C CHOWDHURY 15-07-2024 To 19-07-2024
15) MS. D GHOSH 24-06-2024 To  24-06-2024
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